GOVERNMEN! OF JAMMU AND KASHMIR
DEPARTMENT OF LAW, JUS NGE AND PARLIAMENTARY AFFAIRS
(Fatablishiant Saction) Civil Secretariat
Coipagar! Jammul,

Subject, Constitution of the Jammu and Kashmir Socially and
Educationally Rackward Glasses Commission- Notification
of lerms and cunditions of appointment of Chalrperson and
members thereol g

Reference: U O Noo GAL (Adm) 96120201 dated 08.04.2020 from
General Administration Department.
GOVERNMIENT ORDER NO: 2236 - JK(LD) OF 2020
DATED ;09 . 04 - 2020
I continuation o Government Order No: 2230-JK(LD) of
2020 dated 19-03-2020, the lerms and conditions of the appointment of
Chairperson and Members of the Jammu and Kashmir Soclally and
Educationally Rackward Clanses Gommission are hereby notified as
under:-
() the Charperson  shall be entitted to such salary,
allowances and other perks as is admissible to serving
%’a’?’ 2/-* judge of a High Courl minus the amount of pension
&c“'f,/ melucing any commulted pension thereon;
{,. (i) cvery member other than Chairperson of the Commission
A e shall be emitled to last pay drawn minus the amount of
\M / pension inch:ding any commuted pension thereon; and
(iiy  the condilions of service of the members which have nol
been expressly provided for, shall be governed by the Al
Inclia Service Rules.

By Order of the Lieutenant Governor.

Sdi-
(Achal Sethi)
D(Leg 20200061 Secretary to Government
' NO eg)2020/04- o
7 Dated 09042010
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Shii. Rup Lal Bharli,

Commiscion.

Shri, Munir Ahmad [<ha
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IS (Relired), Member, Jammu and
Kashmir  Socially —and Eaucationally  Backward  Classes

Soclally and Educationally Backward Classes Cormmission.
Financial Commissioner, IFinance Department.

Financial Commssione:

Department.

no PSS, Member, Jammu and Kashmir

Flealth  and Medical Educatlon

Principal Secretary 10 he Hon'ble Lieulenant Governor, Raj

Bhavan,

All Principal Secretaries (o Government.

Principal Secretary (0 Government,

Joinl Secrelary (J&K),
India.

Soclal Welfare Department.

Ministry of Home Affairs, Government-of

All Commlssioners/ Secretaries to Government.

'Secretary to Government, General Administration Department.

Reglstrar Generai, Jammu and Kashmir High Court, Jammu.
the Lord Chief Justice, J&K High Court,

Principal Secretary to

Jammu. '
14 Director Litigation. Jammu/ Srinagar.

(Ashish Gupta)
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Deputy Legal Rememprancer
. MW’/*
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